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(d) Ir 50, Ihe reaclion of Government? 

THE MINISTER OF STATE IN THE 
MINISTR Y OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAHIB 
SHINDE) : (a) to (c) I The estimates of 
foodgrains during 1969.70 being not yet 
available, it Is 100 early to make any 
precise ILIsessment of the likely food· 
deficit in WeRt Bensal during the nexl 
year. However, during the ChIef 
Ministers Conferonce held In New Delhi 
on 27·9·1969, it was m"ntioned that the 
dofleli of foodgr"ins W~SI Bengal during 
1970 was likely to be of the ordor of 22 
lakh tonnes and the Contre was requested 
meel Ihe entire deficit, 

(d) : The Government of India will, as 
usual, meet the reaso.nable requirements 
of West Bengal into consideration the 
availability in the Central pool and the 
Central pool and the relative needs of other 
deficit States. 
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Polilical Arlicles Wrillen by All india 
Radio Oflk:lal. 

1669. SHRI S. M. JOSHI: Will the 
Minister of INFORMATION AND 
BROADCASTING AND COMMUNICA-
TIONS be pleased to rder to the r<'ply given 
to Un,tarred Question No. S2S4 on the 28th 
AuguSl, 1969 ~gardinl polilical artkl .. 
wriuen by ofriccrs of All Jm!i. Radio and 
plea,cd 10 statc : 

(a) whether the inquiry irdkalcd In 
part (cl of lhe rrply hal becn hid uml II,. 
said PIOuu(cr fuund auilly ; 

(b) whell,er il iI. fatl thai the ConIeD" 

of Ihe articles related to Ihe criticism of Ibe 
policies of Governmenl ; 

(c) if so, Ihe action takeD alainst Ih' 
said Producer; and 

(d) whether the articles would be laid 
on the Table of the House 7 

THE MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING; AND IN THE DE-
PARTMENT OF COMMUNICATJONS 
(SHRI I. K. GUJRAL) : (a) to (d). The 
enquiry is slili in p"'gress and 1\ decision in 
the matter will be taken as soon as possible. 

Alleged misappropriation of funds by Ex-
Secretary of Children', Film Society 

1670. SHRi RABURAO PATEL: 
Will Ihe Minisler of INFORMATION AND 
BROADCASTING AND COMMUNICA-
TIONS be pleased hI .tate : 

(a) the dale on which Shri Mahendra 
Nath, ex-Secretary of Ihe children's Film 
Society, was discovered to have misappro-
priated the Society's funds and ceased work-
ing; 

(b) the date on which a civil suit 11180 
filed again.t him and for what amount and 
wilh what re.ult ; 

(c) the date on which a criminal com-
plaint was filed aaainot him, the _tion 
under which it was filed and the couel and 
place where it was filed and with what re-
suit; and 

I d) how long this delaying ju,tice to • 
criminal will be conlinued and the rca50nl 
Iherefor 7 

TilE MINISTER OF HATE IN THE 
MINISTRY OF INFORMATION AND 
RROADCASTl"G; ANI> IN THE DE-
PARIMI'NT OF COMMUNICATIONS 
,SURI I. K. Gl'JRAl): (a) The Enquiry 
Offic<c. in hi' fCporl, found Shri Mahendra 
"alh, e,·Ste"'I",y of the Children'. Film 
SocielY r .. ponslble for financial Irrrouiari-
ti .. on the ISlh of luly, 1965. He had 
ceased workinll with the Society with elfe" 
from 13th lune, 1962. 




